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AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3,
DPELEI DEVELOPMENT AUTHORITY, IN TERMS OF
THE @®RDER DATED 10.11.2025.." +

[ 5 Vijé}":drh‘ Kumar, S/0 Jai Singh, 227d about 43 years, presently
posted as Dy. Director (Hort.) BDP, South East, DDA, having my
office at Vikas Minar, ITO, Delhi, do hereby solemnly affirm and

declare as under:

__tl’_!'- -".". . Al - : : =ip .

1. The Deponent .is. weil conversaat with  the facts and
cirqumstances of the case, as per the rccords maintained by the
Department and as such competent to swear and depose the

present affidavit.

2. By Order dated 10.11.2025, this Hon’ble Tribunal directed the
answering Respondent, Delhi Develepment Authority
(“DPDA”) to file an affidavit with respect to the issue raised by

the Applicant concerning the removal of the documents

relating to the In-Situ Rehabilitation Scheme from the website
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details of the area of Kusumpur Pahari along with geo-
coordinates, where laying of Indraprastha Gas Limited

(“IGL”) pipelines has been permitted.

3. It is submitted that the process of removal of irrelevant
documents from the official website of the DDA pertaining to
the In-Situ Rehabilitation of the Kusumpur Pahari has been
duly completed by PMAY/ISR(H)/DDA and System
Department, DDA. Further, a new tab for PMAY/ISR(H) has

also been created on the website.

4. Tt is further submitted that the areas of Kusumpur Pahadi,
where the pipelines have been laid, as a part of Aravali
Diversity Park. The geo coordinates, where the IGL pipelines
have been laid. do not fall within the south-central ridge. An
approximate length of 1,427 metres of pipeline has been laid
in the area by the IGL. Copies of the photographs, along with
the geo-coordinates of the areas where IGL pipelines have

been laid, are annexed hereto as Annexure R-1 (Colly).

5. The above information, documents and present Affidavit are

submitted accordingly.

- 'aS
VERI ﬁ k% ;[GW f-\lava“ B"(:g':: tDe\“\-‘\‘tooTo
Vihe

Verified at Delhi on thf}s-] day of January, 202 sthif

contents of the above Affidavit are true and correct to my
knowledge based on the records of thc Delhi Development
Authority. No part of it is false and nothing material has been

concealed therefrom.




ANNEXURE R-1 (COLLY)

- New Delhl Delhl India ==

. A Block, Central Govemment Housing Complex, Air India Colony,
4 Jharera Gam Rd, Air India Colony, Indian Air Lines & Air India Estate,
s Vasant Vihar, New Delhi, Delhi 110057, India
Lat 28.558872° Long 77.15303°
Friday, 21/11/2025 01:40 PM GMT +05:30
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t:l‘ﬁ GPS Map Camera

New Delhi, Delhi, India %=
3/1, Anuj Vihar, Vasant Vihar, New Delhi, Delhi 110057,
India

Lat 28.558973° Long 77.15299°

Friday, 21/11/2025 01:40 PM GMT +05:30




New Delhi, Delhi, India %=

3/1, Anuj Vihar, Vasant Vihar, New Delhi, Delhi 110057, India
Lat 28.558971° Long 77.152982°
Friday, 21/11/2025 01:40 PM GMT +05:30
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New Delhi, Delhi, India &=
A Block, Central Government Housing Complex, Air India
Colony, Jharera Gam Rd, Air India Colony, Indian Air Lines & Air
India Estate, Vasant Vihar, New Delhi, Delhi 110057, India
Lat 28.558908° Long 77153051°
Friday, 21/11/2025 01:47 PM GMT +05:30
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